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Smi. Meena Singh
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(wife of Shri Sadanand Singh)
1. e 25 9 6,62,500=00
& ik 25 W a0,000=0H
3. Cash in hand . 11,600=00
3, 5.B.1. Patna 10839210455 1,93,454=03
Total = 9.57,554=05
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